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MINISTRY OF ACRICULTURE
(Department of Agriculture and Co-operation)
NOTIFICATION
New Delhi, the 27th April, 2012

S.0. 929(E).—In exercise of the powers conferred
by sub-section (2) read with sub-section (6) of Section
12 of the Protection of Plant Varieties and Farmers’ Rights
Act, 2001 (53 of 2001),the Protection of Plant Varieties
and Farmers’ Rights Authority hereby establishes branch
offices of the Plant Varieties Registry at the places specified
in column (2) of the Table below and defines the territorial
limits of the siad branch offices as specitfied in column (3)
of the said Table.

TABLE

Sl.  Place of the branch Territorial himits

No. office
(1) @) (3)
1. Ranchi (Branch The States of Jharkhand, Bihar,
office) West Bengal, Chattisgarh Orissa
and Andaman and Nicobar
Islands.

2. Guwahati (Branch  The States of Assam, Sikkim,
office) Meghalaya, Manipur, Mizoram,
Nagaland Tripura and Aruna-

chal Pradesh.
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